e R D 3, | e

CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

New Delh1 OA 2394/2004
New Delhi this the 15" day of September, 2005
Hon’ble Mrs. Meera Chhibber, Member (J)

Smt.Sunder Devi @ Shashi Devi,
W/0 Late Shri Daya Ram Lamba,
Present 1/0 WZ-30, New Hira Park,
Dicahu Road, Najafgarh, New Delhi.

..Applicant
{By Advocate Shn Yogesh Sharma ) |

VERSUS

1. The Union of India '
{Through the Secretary),
Ministry of Telecommunication,
Sanchar Bhawan, New Delh.

2. The General Manager,
Jaipur Telecommunication District,
MI Road, Jaipur.

3. Accounts Officer (TA),
0/0 General Managers Telecommunication,
Dastt. Jaipur.
.Respondents
{By Advocate Shri Chandan Kumar )

ORDE R(ORAL)
By this OA, applicant has sought a direction to the respondents to

grant family pension from the date of death of her husband with all
consequential benefits including arrears of pension with interest. During

the pendency of this OA, respondents have filed their reply along with all







respondents. In case any representation is given by the applicant, | am sure,
the same will be considered and decided by the respondents i accordance

with law. No order as to costs. z
) ‘ s\ie
{ Mrs. Meera Chhibber )
Member (J)




